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SHRI VISHWANATH RR:ATAP 
SINGH: The maximwn ceiling is upto 
5 per cent. Considering case by case 
on merit, that allowallce is given. So 
far as any lack of comlnunica tion 
about rules and regulations that will 
be taken ,care of. But w.e 'cannot say, 
when there Wa! this condition, that 
this will be the only anlOunt which 
will come as rejects into the jomestic 
market. 

It will not be 'POssible to relax that 
limit without further ronsideration On 
ihat issue. So, that was a condition, 
and they knew when they went into 
.his that these were the terms of con-
ditions of it. So, I think they bave to 
bear with it, 

SHRI A. K. ROY: I would like to 
,"uestion the very principle of ,havin, 
100 per cent export-oriented industries. 
You know that dadabhai Naroji pro· 
pounded his drain theory. Does this 
baving 100 per cent export-oriented in-
dustry mean encouragement to that 
drain theory, because it is against the 
healthy tradition of trade? It exploits 
the cheap labour and material of 
under-developing countries and dep-
rives others, i.e. other countries' 
workers, of tlieir due sllJre in labour. 
It is against the healthy international 
division of labour. That is Why, as 
we resent it if some country under-
sells its commodities, similarly other 
countries also m,ay resent our under-
selling our products. That is why I 
would like to know fn}m the Minister 
what are the items for which we are 
heading for a 100 ver cent export-
oriented industries, whether they have 
indigenous utilization or not, whether 
we are under-selling or not; and whe-
ther this type of having 100 per cent 
exPOrt-oriented industri~s is against 
the p:rinciple adopted of healthy trade, 
in the Non-Aligned Summit only a 
few days ago. 

' SHRl VISHWANATH PRATAP 
SINGH: I beg your pardon. Perhaps 
we all have misread the ideas and 

.,the documents ot the Non-AUgned 

Summit; or, the hone Menlber need a 
econd reading of the proceedings of 

the Summit. The whole purpose was 
to study in the Summit, what difficul-
ties the developing countries were 
facing, and what structural changes in 
the world economy should be brought 
about, so that the real transfer ct 
resources takes place to the deveJop-
ing countries and in the commodities 
that they sell out; and to see the terms 
ot trade were favourable, under these 
conditions, for the flow ot resoUX'ces ,to 
the developing countries. Cel'tainly, 
it was not the idea in the Summit that 
we should not export, ot" that there 
should not be 100 Per ce-nt export-
orien ted units beca use if this argu-
ment were valid, it would be valid 
not only to 100 per cent export-orient-
ed units but to all eXDorts as such, 
whiCh we cannot accept. 

SHR'! A. K. ROY: ;s it a healthy 
trend? 

SHRr VISHWANATH PRATAP 
SINGH: Yes; it is a healthy trend. 

Export of Raw Water 

"289. SHRI PRATAP BRANU 
SHARMA: Will the Mi!1ister of COM-
MERCE be pleased to st cl te: 

(a) whether Government are aware 
that Japan is considering to export 
raw water to Middle Edst co'lnt.ries 
in empty oil tankers on re-turn jour-
ney; and 

(b) if so, what are tha prosPects o! 
similar eXpOrt trade bei og undertaken 
hy our country? 

THE MINISTER OF STATE IN TIm 
MINISTRY OF COMMERCE (SHRI .. 
MATI RAM DULARI SINHA): (a) 
Yes, Sir. 

(b) On the basis of informs tion sO 
tar available, it may not be cost effec-
tive to undertake exoort of raw water 
from our country to Middle East 
countries. 
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SHR'I PRATAP BHANU SHARMA: 
1 am no . ati,sft d wi h the an wer 

iven by the hon, inister, ~his is 
very important question b ause 

;Japan -is already doing ihis eA-port 
u~ness since last on year. and that 

'C untry is ear ng crores o! dolla rs by 
~porting this raw water to Middle 

East countries in the empty oil tan-
kers. 1 would like tp kLlO'W specitl-
e,alb' from the hon. Minister whether 
.it is a fact that some of the American 

nd J panese companies have raques-
(ted GQvermlleJ'lt· lot India to .supply 
. driIlking water lor Middh~East count-
ries in empty oil tankers on return 

.... joumey; if so, ,the details thereof? 
Whether Government of India have 

'a~ertained tile shortage of drinking 
water in the Middle East countries; 
~f so, what ,effective st~ps are being 
taken to meet the demllnd of drinking 
water of the'se countries? \Vhether 
it is a fact that Saudi Arabia have re-
quested our Government for the sup-
ply of drinking water or \lV,at 'r fer 
irrigation purposes as an export oLli-
gation? 

SHRIMATI RAM DULARI SlNHA : 
In 1977, one U. S. company expre~sed 
their interest through our Mission in 
Washington to explort river water 
from India to , Saudi Arabia anu to 
some Middle East countries and the 
Mahara htra Government showed in-
terest regarding this. It was expected 
that a representative .If that company 

, will ,cQrne to India to dis~uss further 
details. But that was not done. As 
far as second part of the question is 
concerned, recently (in December 
1982) M/jS Mitsubishi Cotporation of 
Japan approached our IvHssion in 
Tokyo with a proposition to carry 
~weet ;water (drinking w~ter) 1rom 

p ~dia to various ~rts of. the Gulf 
countries ip empty oU tankers return-

. fng from Japan. This proP~i,tion , has 
been sent to the Ministries of Irriga-
tions and Works and Housing for de-
'111iled 'ex~lJllnatlon, 

BHRI PRATAP BHANU SHARM,A: 
. When is' the decision ' expeCt ' d fr~m 

them.? 

SHR'IMATI AM DULAru SlNllA: 
When tb.e decision is taken, the hon. 
mem.ber will b informed 

A ellt with Wor d Bank to Com-
r· pie works 11M r Bombay watel" 

uply and wera e proj ct 

~290, SHRlMATI PRAMILA DAN-
DAViATE: Will the Minister of FIN-
ANCE ~ pleased to state: 

(a) Whether it :i~ a ,flact that Goyern-
ment of India, Government of Mana-
l'a'Shtra and the Greater --aombay 
Municipal Corporation have entered 
-intx> Ian agreement with the World 

Bank to cbmplet~ the works under the 
Bombay Water Supply and Sewerage 
Project; 

(b) U so, when was this agreement 
sign~; 

(c) whether the agreement has been 
completed during ~ time bound 
period; and 

(d) if not, the reasons thereof? 

THE MINISTER OF FINANCE 
(SImI PRANAB MUKHERJEE): (a) 
to (d) A statement is laid on the Table 
of the House. 

statem,ent 

In 1971-72, the Municipal CoqJOra .. 
tion of Grealter Bombay prepa~ a 
long-term development programme for 
water supply, · sewerage and sewage 
disposal services in Bombay city, In 
vi~ of the large order of inv~~ 
reqw'req to complete the progr&mne, 
it was divided InJto two pbases, WIle 
Worid Blank was approached ~r assist;.. 
ance to both phas~s. TIhe first ' ~ 
was assisted by tp.e Internationn,l ,pe-
;veloPment A~ia1ion (an afflJj.1ate 01 

. the WQrld Bd) with a credit Qf $SS 
million for which agreeme~ts were 
signed on 22nd January, 1974. ' The 
ociginal comp~etioll date of the Q11)ject 
was XPeCt d to be 30th june, 197~ ~ 
the credit' was Ito eto on 31st ~. 
b~r, ~·978. As' a ~ ,suit 9f ' a ~p'bst, -
tiAl eScalation in pro1jec;t co·sts, it . e-




